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- » No. 92/ I-G-4/Genl.-I/DHCDated: 11.10.2023
NOTIFICATION i

It ' h b ' ' - " ' . .th C 1S fore y notified for general information of all concerned that the District Courts (except
e urt - . , . _ _ .° S ‘If M°l1‘°P°11ta11 Magistrates) 111 Delhi Will remain closed for Summer Vacation from

1)/Ionday, 10*‘ June 2024 to Saturday, 29“ June 2024 (both ‘days inclusive) and for Winter Vacation ~
lhfrom Thursday, 26 December 2024 to Tuesday, 31“ December 2024 (both clays inclusive).
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(RAVINDERDUDEJA)
.. REGISTRAR GENERAL

Endst.No. 20196-233/I-G-4/Genl.-I/DHCE, “ ' _ ,5. Dated 11 19 2923
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$5 gecretary, Govt. of Indfilliiliinistry ofHome Affairs, "R. N6. 113, Gate No 4, NorthBlock, New Delhi
3 ecretary, Ministry ofLaw, Justice 8: Co. Affairs, Govt. ofIndia, Jaisalmer House, New Delhi.

The P1‘ll101p31 Secretary (Law, Justice & LA), Delhi Secretariat, IP Estate, New Delhi.
The Secretary General, Supreme Court of India, Tilalc Marg, New Delhi.
he Registrars General, All High Courts of India. . _

. The Principal District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi.
The Principal District & Sessions Judge (East), Karkardooma Courts, Delhi.
The Principal District & Sessions Judge (New Delhi), Patiala House Courts, New Delhi.
The Principal District & Sessions Judge (South-West), Dwarka Courts, New Delhi.
The Principal District & Sessions Judge (West), TisHazari Courts, Delhi.

_ The Brineipal District & Sessions Judge (North-West), Rohini Courts, Delhi.
The Principal District &. Sessions Judge (South), Saket Courts, Delhi. '
The Principal District & Sessions Judge (North-East), Karkardooma Courts, Delhi.
The Principal District 8: Sessions Judge (South-East), Saket, NewDelhi.
ThePrincipal District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi
ThePrincipal District 8r Sessions Judge (North), Rohini Courts, New Delhi. ~ -

i The Principal District & Sessions-cum-Special Judge, PC Act CB1 Court, Rouse Avenue Court Complex,
Deen Dayal UpadhyayMarg, NewDelhi. . _

18. The Principal Judge (Family Courts); Dwarka Courts, NewDelhi. _
19. The Director, Delhi Judicial Academy, Dwarka, New Delhi.
10. TheHony. Secretary, Supreme Court Bar Association, New Delhi.
Z1. The Hony. Secretary, Delhi High Court Bar Association, New Delhi.

J25. The Hony. Secretary, Delhi Bar Association, Tis I-Iazari, Delhi.
23. TheHony. Secretary, Shahdara Bar Association, Karkardoorna, Delhi.
24. TheHony. Secretary, New Delhi Bar Association, Patiala House, New Delhi.
25. The Hony. Secretary, Rohini Bar Association, Rohiui Courts Complex, Delhi.
26. The Houy. Secretary, Dwarka Bar Association, Sec-10, Dwarka, New Delhi.
27. The Hony. Secretary, Saket Bar Association, Saket Court -Complex, New Delhi.
28. The Secretary, Bar Council of India, 21, Rouse Avenue Institutional Area, New Delhi. ‘ _
29. The Secretary, Bar Council ofDelhi, 2/6, Siri Fort Institutional Area, Khel GaonMarg, New Delhi.
30. TheMember Secretary, Delhi State Legal Services Authority, Patiala House, NewDelhi.
31. The Secretary, Delhi HighCourt Legal Services Committee, 35-37, LCB-I, Delhi High Court, New Delhi.
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32 Regstrar cum Secretary to Hon'ble the Chief Justice, Delhi High COM, New Delhi-, _ -
. Q ' ' ' , N D

33‘ PS"/S to ‘all Hon bk i§d1%1?SH1PghmCci:r%lio€iipToadin‘Z thi: nlotification on website and intranet of this Court.22. I]l_(£>{mtulI3n1r1e0Xu['élggegiStemI General and PA, to an Registrars/OSDS, Delhi High Court, New Delhi.
- '° ' ' . - - - - ' N D lhi.

36. All Joint Registrars, Deputy _Reg1st1-ars andAssistnafih3:?Court. ew e
37. All AOJs, Court Masters, Pnvate Secretaries, De g 0 - _
ss. Notice Board, Delhi High court. New D=1h1-

(RAVINDER KUMAR PAHUJA)
JOINT REGISTRAR (GENL. ADIVLN-I)
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OFFICE OF THE PRINCIPAL DISTRICT BL SESSIONS JUDGE (HQS) ZDELHI

No.” V 79- V"" q/H%Ii<ZzZgGaz/2023 I
Sub:- Notification.
Copy forwarded for information 84 necessary action to : .

. All the Officers of DHJS 8L DJS of Central District, Tis Hazari Courts, Delhi.

. The AO(J)/Branch In-Charges, All Branches, Central District, THC, Delhi.

. The DDO/Accounts Officer (Central), Tis Hazari Courts, Delhi. ,
The Librarian, Library, Tis Hazari Courts, Delhi. .

. The Director, Directorate of Prosecution, Tis Hazari Courts Delhi. '-
6. The Reader/PS to Ld. Principal District 8: Sessions Judge (hlQs) Tis Hazari Courts Delhi.
‘ZThe Website Committee (figgllsh/Hindi), Tis Hazari Courts, Delhi. I

8. The R8LI Branch (Central) IS Hazari Courts, Delhi for uploading on LAYERs.

ung:-ww-~

0El
-P-=£. I-at 5%

( ER BEDI) * '
District Judge (Commercial Court) (Central)
Officer ln-charge (Judicial Branch, Central)

For Prmcipal District &Sessions Judge (Hqs)
Delhi


